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INTRODUCTION 

I, the Chs,,"man, Committee on the Welfare of Scheduled 
Castes and Scheduled Tribes having been authorised by the 
Committee to finalise and submit the Report on their behalf 
present this Second Report (Twelfth Lok Sabha) on Action Take~ 
by the Government on the recommendat10ns contained in the 7th 
Report (11th Lok Sabha) on the Ministry of Food Processing 
Industries regarding Reservvation for and employment of 
Scheduled Castes and Scheduled Tribes in Modern Food Industries 
(India) Limited. 

The Draft Report was considered and adopted by the 
Committee on 26, August, 1998. 

The 
Chapter's: -

Report has been divided into the following 

CHAPTER I 

CHAPTER II 

CHAPTER II I 

CHAPTER - IV 

CHAPTER - V 

Report 

Recommendations/Observations which have 
been accepted by the Government. 

Recommendations/Observations which the 
Committee do not desire to pursue in 
view of replies of the Government. 

Recommendations/Observations in respect 
of which repl1es of the Government have 
not been accepted by the Committee and 
which require reiteration. 

Recommendations/Observations in respect 
of which final replies of the Government 
have not been rece1ved. 

An anal ys 1 s of the Act 1 on Taken bv the Governmen,t on 
the recommendations contained 1n the 4th Report of the 
Committee 1S given 1n the Append1x. It would be observed there 
from that out of 09 recommendations in the Report 5 
recommendat10ns, '.e. 55.55' have been adopted by the 
Government. The Committee do not desire to pursue 2 
recommendat10ns 1.e. 22.22.' of the total recommendations in 
view of Government repl,es. There 1S 1 r'ecommendation i.e. 
11.11' in respect of wh,ch reply of Government has not been 
accep~ed by the Committee and requires further comment. In 
respect of 1 recommenda i on i. e . l' f, na 1 r'ep 1 y of Government 
has not been rece i ve'j . C::-:::::::-~'.~.--=-~=\ ~ ~ 

New Delhi 
,1998 
,1920 (Saka) 
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CHAIRMAN 
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"ng - I 

81f1Q1T 

The Report 01' tt,. cOfflmi tt.e on the Welfare of Scheduled Caste. 

&nd Scheduled Tribes deals with the action taken by the Government on 

the recommendations contained in the Seventh Report (Eleventh 10k 

Sabha) of the Committee on the Welfare of Scheduled Caste. and 

Scheduled Tribes on th~ Ministry of Food Processing Industri.s 

regarding Reservation for' and Entployment of Schedul.d Caste. and 

Scheduled Tribe. 1n Modern Food Industrie. (India) Ltd. 

1.2 The Seventh Report wa. pre .. nted to Lok Sabha on 30.4.97. It 

contained 9 recommendations/obervations. Replies of the GovernM.nt 

in respect 01' these recommendation./observations have b •• n examined 

and may be categoriesed as under:-

(i) Recommend.tina/observations which have been accepted by the 

Government (Sl.No. 2.3.4.7.9.1. 

(ii) Recommendations/observation. which the Conamittee do not d.sire 

(iii ) 

to pursue taking into consid.ration the replies of the 

Government (Sl.No. S.6). 

Aecommendations/observations replies to which haye not been 

accepted by the Committe. and 

(SloNo.!). 

which ne.d 

(iv) Recommendatione/Ob •• rvatlon. 1n r •• pect of which final repli .. 

have not be.n r.ceived (Sl.No.8). 

1.3 The ComMltt.. will now deal with the action taken repli •• of 

the Government which n.ed reiteration or further c~nts. 



8'Q?'pndat1qn no. 1 .nd e~~~ 

C0D0l1tioo 01 Board of Director. 

1.4 In para 1.4 of the Seventh Report (Eleventh Lok Sabha), tHe' 

Convnitt.ee had reconnende.d that aome serious efforts should b. _de by 

the Ministry to exp"',Jrll the posibi 1 ities of aopointing an offiCi.r 

belonging to SCa/sre on the Board of [J1recto,.. of Mode,.n Food 

Industrie. (Indie) Ltd. 

1.5 The Ministry of Food Processing Industri •• in their reply have 

atated that the organ~.ation i8 , .. 11 and therefore, a .mall Board ;8 

provided for. The Board consists of Chairman-cum- Managing Director 

and two ex-official Directors. The disinve.tment reoOMMendation of 

the commi.,ion is under aon,id.ration of the Government and~therefore, 

at this atage no change in the composition of the Board i. being 

considered. 

Commtot. of the Commt~ 

1.S The COMMittee are not •• t1.f1ed with the reply of the 

GovernMent that the org.~1't1on 11 ... ,1 and therefor. a ... " Bo~rd 

1. provided for. The COMi ttM f.el that how doe. it _tter to the 

constitution of the Board of Directora if the organi.ation i .... ,1. 
They therefore, reiterat. their earl1.r reComMendation that.~ 

s.riou •• fforts ehou1d be .. de to appoint an 8C/BT perton having 

n.ce.sary Qualification on the Board of Modern Food lndu.tri •• (India) 

Ltd. 



prqwat10n 

Incalt.1ont no. 4 Plrl 1.13 

1.7 Th, Committ" had recommended thftt Modern Food tndu.tril' 

(India) Limited Ihould cl.ar the ehortfall in re,p.ct of ac. and ST. 

in .11 Groupe of poete «It the e.r11 •• t and po'~tivel)' IPpr1 .. "th. 

Commmitte. within a period of ,1x month, of the progree. in th1. 

regard. The Conwn1tt •• had a180 recommended that in ca.. .l1g1ble 

Se/ST employee. wero not available in the feeder cadre then 

promotional pOlte Ihould ~ diverted to direct recruitment poeta and 

should be f1l1ed in from amongst the ec/ST candidate •• 

1.8 In their 

recommendat1onl 

reply 

of the 

the Government have It.t.d that the 

Committe. on prONation would be kept in v1.w 

alongwith the Govern~nt Oirective. on the metter in respect of all 

such poeta where .the Recruitment Rul •• prov.ide for filling up the 

vacancy by direct recruitment a~ well .e by promotion. 

cagg.ntl of the CAml1~tll 

1.9 The ComMittee de.ire that the backlog pooitiQn of SCe and 8T, 

in promotioin tn r.,pact of all grade. and .1ao the prOlr .. , .. de in 

o".room1nl thl .... My I>e provided. 
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1.10 Tb. CoMMitte. had recOMmended that the complaints r.c.iv.d 

frOM Se/ST employ.aa relating to promotions etc. ahould be gone 

through in depth an(1 1lM1Gd1at. corrective mea.u,.e. be tak.n ao that 

the complaint. of SC/ST .-ploy •• s ar. reduced to the minimum. 

ReDly of tbl Goy.rnmtn~ 

1 .• , The Company ha. been advised to note the obs.rvations of th. 

Committee 'for compliance, 

1.12 Con.1der1ne the fact that .oat of the ca.plainta are 

pertaining tq aup.r ••• ~ion and prOMOtions, the committ •• d •• 1r. that 

the progr •• a Mad. in adoptina correct1vu mea.ure. in this r.,ard and 

.1110 the l,at.at figur •• of cOIIPlatnta IM,de may be provid.d. 



HpMI1nl flR'l1t1., 

SIGP 'ndittona I. Np. , Rlrl 3.1 

1.13 Th. COIIIIftitt •• O.Qd r.cOIIIIIInd.d that the aeeOllllnOdation .hould be 

prov1dtd to .'1 cat.gori •• of staff sp.cially to the ac and 8T 

.mploy •••. 

BIllY of the Qoy.rrwnt 

',1. Ev.n in vi.w of the C~any'. pr •• ent financi., po.ition. it 

ha. not betn po •• ibl. to prov1d. accomodation to a'l cat.gori •• of 

at.ff. 

2Q_ ntt of th. CARll1 ttM 

1.1' Con.i_rin, t.he financi.l poIitio" of the OOIIPlfty and t.hI 

diffioult1 •• fac.d b1 t~ ICe and IT. in ,.tina thl 

C~ittM de.1r. that aooli.ll..adat'lon abould be provided to IOIIT 

... 10,,,, in ." 01.10"" of po.\. 

)",1 Kar1ya Nunda - Chairman 

co.1tt •• "on the Wllf.". 
of Soheduled ca.t •• and 
Sch.dul.d Trib,s. 
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